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IN THL CENTRAL ADfUNISTRATIUE TR I

PKlijCIPAL BENCH

NEW DELHI.

Do A. N 0.2272/95 Date of decision 24~4~i39L;
m 2947/95

Hon'ble Shri S.R. Adige, rferalB r (A)

Hon'ble Smt.Lakshrai Suaminathan, l^embar (J) '

Shri Uirender Kumar

s/o Shri Bhaguan Dasa
R/o C-II, 186, Lodi Colony,
New Delhi.

..Applicant
(By Advocate rirs ^ ani Chhabra )

Us.

1. Union of India
through its Secretary

^  Ministry of Communication
Deptt.of Telecommunication,
Sanchar Bhauan, N/Dalhi

2. Ac count ant (Reser
Office of Divisional Engineer
Rampur(U.P.) Telecommunication.

3. Sub Divisional Officer Telegraph
Rampur (U .P.)

o.Responoents

(By Advocate Shri M.M.Sudan )

ORDER (ORAL)

(Hon'ble Shri S.R. Adige, i"1ember (A)

Lie have heard rlrs. Chhabra and Shri Sudsn

counsel for the respondents

2. Both counsel agree that this OA be disposed of

with a direction to the respondents that subject to the

availability of work,they uill consider reengaging t'ne

applicant as a casual labourer, in preferancs to

outsiders and those with overall lesser length of sorviot^
fhkjUf

This O.A.y^stands disposed of. No costs

(Stiit. Lakshmi Suaminathan)
Member (J)
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Mem be


